N O THE TENTRAL AGMINISTRATIV. TRIBUN L
P quI!)'l 'ES'_"‘ H
Mood GZLHD

—t

0 673/96
s

New'Oelhi this the 158th day of May, 1997

Homble shri 5.3, idive, Member (a)
Hon'ole Smi.Lakshmi Swyaminabhan, Manber (J)

smt, Pushpa Rastogi,

w/n late A.5. Rastogi,

r/o 355, :GCR Enclave,
g

Neu o lﬁi at prasent PCT Hindi
in Francis Girls Sr,3ec,school,
Dariya Ganj, Delhi-2

. foplica

{By aAdvocate Mrs feera Chhibher )
Vs,

1, Lt. Govarnor, Sovt.of NCT of Delhi
Raj Niwas Merq, Uaelhi,

2. Chief Sccre,zry Govt,of NCT af
Delhi, 5,3ham Nath Marg,0elhi,

3. The 3ecratary. Education,Sovi,of NCT of
Oelhi, 01d Sectt,,dslhi,

4, The Joint Secretary ELducation,
- LDirectorate of cducation, Govt,of

MCT of Uselhi,

5. birector of tducation,
Govt,of NCT -f Uslhi,{ld Sectt,,
Jdelhi, :

6, ueputy Birsctor =f Zducaticn,
Uistrict Centrel,Baila Road,bariya LGanj,
welhi-2

7. Th
di
Ba

g wducation Officer,
strict Central Zona 27,
ile Ruad, Jariva Lanj,delhi=-2

(By advixcate shri Vijey Pandita )

(Hon'ble Shri 5.3, Adige, fMembar (1)

nt

eve ABspandents

spondant g

Doth counsel stete thet in tha light of the re
circular dstad 11.4,97,a Ccooy of uhich is taksn on Tecord,

withdrauing the impugned memo,datad 12.3,96, this 0" has

o~

become infructu:us, Unusr thz2 circumstances orayar of
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(Jmu,Lah afm i :u3m1ndkh4%r—” (2. R, "adif

flenber {J) Menbar

annlic



